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The Companies (Amendment) Bill, 2022 (Amendment of section 2, efc.)

SHRI GAURAV GOGOI (KALIABOR): Sir, | beg to move for leave to introduce a Bill further to amend the Companies
Act, 2013.
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SHRI GAURAYV GOGOI: Sir, | introduce®** the Bill.

HEHIRT YA : 37ged T5), 100, &ft ARg TS |

12.57% hrs

about:blank

11



